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mutual benefit of these two countries of
Asia. If that is so, I want to know what is
the reaction of the Government in this
regard and whether the Government is
considering any concrete proposals in this

respect.

SHRI P. V, NARASIMHA RAO : The
discussions did take place during this round
of talks on science and technology, Both
sides reviewed the on-going programme of
bilateral exchanges in the field of science
and technology and expressed satisfaction
on its implementation. Both sides also put
forward a number of new proposals indi-
cative of their expanding interest in learning
from each other’s experiences. The new
proposals between Indian and  Chinese
delegation concerned a wide range of
subjects in varied fields, namely agriculture
and irrigation, electronics and communi-
cation systems, health population control
and drug research, mining, biotechnology,
natural medicines, sericulture, etc. etc. There
are many things that have been discussed.

SHRI MADHAVRAO SCINDIA : After
the talks, there were widespread press reports
that the Chinese side had accepted India’s
proposal for border negotiations on the basis
of a sector-wise approach. This was cate-
gorically stated in the press whereas the hon,
Minister tends to indicate that there was no
categorical acceptance and the reply, if I
may say so, has been rather in general
terms. I would like to know categorically
from the hon, Minister whether the sector-
wise approach has been accepted by the
Chinese or whether it has not been accep-
ted.

SHRI P. V. NARASIMHA RAO: I
have told the House that what they have
accepted is in line with what we have been
saying in regard to sector by sector aproach.
But that is not the end of the story. Itis
bound up with other things. At one stage,
it was even said that unless we have evolved
principles, a sector by sector discussion will
only result in sector by sector dispute, We
do not agree with that because we do not
consider that there are any disputes in cer-
tain sectors, Therefore, instead of going
back to square one, I have only generally
stated that there has been a change this
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time in the sense that while on the previous
occasions, the sector by sector approach was
matched by their package proposal and we
could not really resolve this approach with
that proposal, this time, there has been a
change in what they said. But that goes
only a part of the way. This is what I tried
to explain.

Report about the Railway Accld.ent between
Ludhiana and Ambala

*44 SHRI MOHANLAL PATELY :
SHRIMATI KISHORI SINHA :
Will the Minister of RAILWAYS be pleased
to state :

(a) Whether the enquiry Committee
constituted to inquire into the causes of the
railway accident between Lndhiana and
Ambala has submitted its report;

(b) If so, what are the findings; and

(c) What othetr measures have been
adopted for the smooth running of trains in
the disturbed State of Punjab to avoid
further untoward incidents?

THE MINISTER OF RAILWAYS
(SHRI A.B.A. GHANI KHAN CHOU-
DHURY) : (a) to (c) A statement is laid on
the Table of Sabha.

Statement

(a) and (b) The accident has been
inquired into by the Commissioner of Railway
Safety, Northern Circle, who functions inde-
pendently of the Railways under the Ministry
of Tourism and Civil Aviation. His report
is awaited.

(c) The following special measures have
been taken to ensure safe running of trains
in the State of Punjab.

(i) Intense patrolling by the perma-
nent gangmen, alongwith Police,

of volnerable Sections,
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(ii) Special watch on the Railway
bridges with the assistance of Home
Guards, Police and R.P.F.

(iii) Rescheduling of passenger trains
during night on some Sections.

(iv) Running of patrol specials or pilot
engines before passenger trains as
far as practicable.

(v) Setting up of a monitoring cell in
the State Secretariat for close
coodination.

st HigA W TEd 0 e HIIEd,
qg AMaamr &7 qearar & @19 § 1 ¥
gaear g ¢, Igdr i &1 [@E qd 9%
agt ang g afsa sas1 gran & fag e
T 39 FII0 AT 3, SAFT ANy €@ 2z
# fear war & | & FAAlT @5 S F ag
STAAT W1ZAT g fF emad S ¥ grar F
fag ®a7 3310 § 7% arasg i oFAr
F1: QFT q2AT G § VT qAT I, AY
gdr f&adr gewig gd § & fwad
siafaat &1 frewarx fear qar g

SHRI A .B.A. GHANI KHAN CHAU-
DHURI : Prima facie indications are that
this accident has happenned due to sabotage.
The Commissioner of Railway Safety is
enquiring into the accident. - His report is
awaited. We have not got his report yet.
We have taken some preventive steps that
such cases of sabotage do not recur. We
have set up a Monitoring Cell in the State
Secretariat to be manned by the railway
officers round the clock in close coordination
with the State Government. The total route
kilometer of railway line in Punjab is about
2,140 KM,

It is very difficult to give a foolproof
assurance that no sabotage will take place
on 2,140 KM. 1Itis a long route. Now we
are doing our best. We are seeking the
cooperation of everybody so that railway
can run freely and with safety.

With regard to the arrest of persons on
account of this particular sabotage of the
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railway track, I do not have the numbers.
I can not give the numbers.

ot \YgA ww azw : §a qg W q8r
qr f& zg gzar & 3rg (97 A1 FIW
I3 § #T IIF A1 W1 &1 TIAT HET
garag ?

qeas WA : A a1 ATTET TEA Al
qar g

SHRI A.B.A. GHANI KHAN CHAU-
DHURI : In particular, in Punjab area, no
other accident so far has taken place.

Y AigA A @@W ;3T gHeAr ¥
fora qanfe<i €1 qeg g€ 8, #9197 a0
qE=rA 21 af & ar @ &Yv I+ @
FAAA 2 faar mar g ar A8 ? afz 2
faar war & &1 fFaar femramr 27

SHRI A.B.A. GHANI KHAN CHAU-
DHURI : The number is 17 killed and most
of them were identified. 1 cannot say that
all of them were identified., But I do say that
most of them were identified. (Interruptions)
I do not know the number. Most of them, I
said. (Interruptions).

SHRI JAGPAL SINGH : Please give
the correct numbers,

SHRI A.B.A. GHANI KHAN CHAU-
DHURI : 17 persons were killed, 100 injured
and another 29 received trivial injurles and
they were released then and there,

With regard to compensation, action
has been taken for the appointment of an ad
hoc Claims Commissioner to determine the
claim for the accident.

The rate of compensation in case of
death of the passengers in the train accident
has been raised from Rs. 50,000/- to Rs.
one lakh.

SHRIMATI KISHORI SINHA : The
Chief Safety Superintendent Mr, Srivastava
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had stated that a fracture had been discovered
in the rail and that the maintenance staff
had repaired it by putting fish plates, and
welding was to be done later. 1 think if the
rail had been welded earlier, this accident
would not have taken place.

Therefore, 1 would like to know from
the Hon. Minister,

(a) How many days before the acci-
dent the fracture was noticed in
the rail and why was it not welded
soon.

(b) Among the measures taken, no
mention has been made about any
effective step being taken to stop
roof travelling altogether.

May 1 know whether the Government 1s
taking any steps to stop roof-travelling ?

SHRI A.B,A. GHANI KHAN CHAU-
DHURI : At the accident site the track is
provided with long welded rails. However,
due to rail fracture on 8-10-1983, a couple of
days before the accident, a piece of rail was
inserted which was not welded but put with
fish plates. Normally in the railway track,
fish plates are put. But from our experience
in Assam and Punjab, we are now having a
new technique-because removing the fish
plates with nuts and bolts is easier, it takes
lesser time. This technique is called ‘burring’
of fish bolts. If you do that, then removing
the fish plates takes a longer time, say, 45
minutes or so; it cannot be done in 15
minutes or 20 minutes and it requires a
special type of technique. So, we have been
doing this ‘burring’ of fish bolts in the
Punjab all over, this has been introduced
and we are covering the Punjab, the entire
track of the Punjab, with this. We hope,
and the presumption is, that it will take a
longer time to remove the fish plates.

(Interruptions)

I may inform the House that we have
also done rescheduling of important passen-
ger trains so that they are within 15 to 20
minutes of each other, Before this, we run
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a patrol engine or a pilot train or a goods
train so that safety is assured.

With regard to passengers travelling on
the roof of trains, they are trying to prevent
it, but what happens is that again in some
other Station they get up on the roof of the
train. We are doing our best to prevent
this.

SHRIMATI KISHORI SINHA : What
about fracture? Why was it not repaired?
When was the fracture discovered?

(Interruptions)

SHRI A.B.A. GHANI KHAN CHAU-
DHURI © Normally this is the practice. Due
to rail fracture on 8-10-1983 this was remo-
ved-the fracture was removed—and a piece of
rail was inserted which was not welded
because at that time we did not give much
importance to this welding theory. Fish
plates were used to be put with nuts and
bolts; that is the normal practice. When in
the Punjab from our experience we came to
know that the nut-and-bolt system would not
work, it should be welded, then all over
the country we have started this welding
practice.

SHRIMATI GEETA MUKHERIJEE :
Sir, the question has not been answered at
all. When was the fracture discovered?
This railing system has not started only
yesterday. Why was it not welded? That
was the question. Let him reply to that
specifically.,

SHRI A.B.A. GHANI KHAN CHAU-
DHURI : I have answered that.

SHRI SATYASADHAN CHAKRA-
BORTY : Fracture is fracture. Why should
they torture ?

S VAT TAIT A1 : AN WEq,
g+ AgRT ¥ Tz STAAT W1zar g E @
gU2AT &1 q¥ UEEF FAN FAAAT F)
qgrel &9 as &0 @Al 9ifge 7 7D WA
O X qg 4391 QF A9 & e g
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qifgy | &0 go% 4 ga¥ It qurAd)
¥ gz g€ faa® g #1 g & arEr A&
# aslt w§ | SmraAT A G FiErzaEr
& wrafiag § foasd el as garaan ad
fast qmar &\ 13 wfi7 & aw a@r 9
GeEIE AW FHTAT  F AET &)
L

sit frogqrat arm sarm @ A fasgw
AT T § | (;aETA)

St VNI IO AT © 19 qY AT
g 1 (zmEwmE)

MR. SPEAKER : 1 warn you. I will take
privilege motion against you.

SHRI R. P. Yadav : I take note of that,
1 will never repeat that.

B § & arad sawy Srw FT AATF )
gharg B fd ng ax & @) S 73z
%8l 91 & ®qdwa gag q fegqr soar
ga A 7 miw F gt fE@ fawr v &
aF @ AT FUGI AL AT GFA, FAQ
FY WA F IS 41 JUIN AI§Q | gqE
farg seoft st F wrar ar e @ gdearal &
AT ATAT X OF ATE@ FIAT GHAAAT
et stroar | #ur wEAl WEIRW IR OFT
w6z FI f sy faasr 50 gare wgav
gATAAT 3 T §. IAF UF q1@ N AT AEY |
ggH FATaT T gHeAT # WA Wl &
ATAAT 37 &1 F17 F aF 0 g ooFar ?

SHRI A, B. A. GHANI KHAN
CHAUDHURI : With regard to this Rs. 1 lakh
compensation, we tried to pass this amend-
ment in the last session, but it could not be
done. We think that in this session will be

able to pass it,

=it 7w famieg qraa@ ;- gerw gEEg,
o3t R0 o AtEF At A W wew fwar
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 SaF ZrAr A T mFArT | IR
F9EAT ¥ 3000 YT AT Teg g B 1 A
a% 50 M Fa¥ga faar § &
I § SAAT Wgar g 5 qaF &
aftare @ frad feq & wwze gaaw a1
ufe fradt aifgn | 0% &1 2@ &g &
AT gt § & IgF @1z gIrEs €
ufw gz ™@a & #fasrd frg &1 ag
HIZT § | 4§ WA IIT W @AW 1 7 10
gAML 0 qX & q¥ ¥y wfawmifai #7
Jard Ay w3 ¥ X g@ gratw H Qo
FIT FEAT AAGATE )

(%) AT a8 aqarg fF garasw &
ufw ¥ wnam & fau sar 399 #f
fafesa fafa ax £ & 1 sz 57 fafews
fafg & srgz gurasr gt fear sroar
ar za afgwdt & faars sar sgag
1 soat ?

(@) g@IY a|@ {9 ag qann fF 9
garaar & aF Ag faar nar 3 wad
I3 vefafaezaa Sediz § a1 aqdEw

g7

SHRI A, B. A. GHANI KHAN CHAU-
DHURI We are discussing a particular
accident. I do not have the papers of the
accident the hon. Members are mentioning.

(Interruptions)

1 v fasra araaa o fraa aafy
# gargar faaqar wifge, w@r s oag
qIeT g%q & 7 "EAr 1981 # @ @l
1983 a& 3t qHTASIT ALY fAET § )

MR. SPEAKER : He wants to know
whether there is any time limit for payment
of compensation.

SHRI A. B, A. GHANI KHAN CHAU-
DHURI : Within one year it should be paid.
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it T fawtg oraaw - wEE aEw
Wt TR Fer 97 f& A 9T @ EN
afra a8l var ar | 7a% fag #17 faed-
are g ?

sreaet AgIRyg ;| F17 st dfwg

You can table a separate question. We
will get the facts and figures,

SHRI SATYASADHAN CHAKRA-
BORTY : Sir, you should direct the Minister
to give compensation within a period of one
year.

§t o fagm orgaw . oF g FT
dadan diftaz g AT T 6 IT 1981
FT HIAT & 1+ IEAT AWT EowAr d, A
foredare & 7

SHRI A.B.A. GHANI KHAN CHAU-
DHURI : I said that the paper is not with
me. I do not have the paper with me.

(Interruptions)

At AAT WAL AEAY g AT
areaa At qrA R )

MR. SPEAKER : He does not have
the papers. It does not matter. We shall get
the facts as to how many persons got the
compensation and how many are still left.
We shall get this information (Inrerruptions)

Please listen to me. I shall take up the
matter. You do not let me do it.
(Interruptions)

SHRI A.B.A. GHANI KHAN CHAU-
DHURI : I Shall inform the House and I
shall place the papers on the Table. One
thing I want to inform you. That is, before
the budget session, the compensation that was
used to be paid was Rs. 50,000/-, I have
raised that to Rs, 1 lakh. For that some
amendment is necessary. (Interruptions)

WEqA WEIRA : JIT IW AIE { AN
ar $1§ AT TG AT |
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This is not the way. I know what you

are asking him. I do not know why you
all shout unnecessary. I know this gravity
of the situation, We shall get the¢ infor-
mation,

ot maw fagrdt araddy : seqer W,
7l AgeT g% faeqa qam @ @Ed
g fag® 7z s@Asr framw Fosa
gzar g%, frad @ A ate 9 fraan
garasr  faar war? @rq ¥ gg @
JreETET 3 gFG 2 fF oS A, maw
F193 & gwraT adf gan, 3@ N uw
arg  war  fenfies goe ¥ fRar
Eleoill

WEaH WEIRY : 9T IF 919 A& FE
T $9 T8 FT aFF )

sl snaret fag : oF drg F1 W€
UF 1A qF AZ) HT FFQ |

qensy WAIIA : g UIET §1 €4
FEAT 2

SHRI SOMNATH CHATTERJEE : This
is the minimum . The Railways should pay
more .

MR . SPEAKER : He will get the sta-
tistics . You will please give us the statis-
tics .

SHRI A B, A. GHANI KHAN CHAU.-
DHURI : Yes, Sir.

MR . SPEAKER : Kindly tell us whether
this accident was due to sabotage or failure
of the Railway Administration.

st Tw arw @ ;39 awaha w7
gFa @ar g, e fesdardt e av
g?
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SHRI A.B.A. GHANI KHAN CHAU-
DHUR : As 1 Isaid, Mr. Speaker, Sir, the
PRIMA FACIE indications are that this
accident has happened due to sabotage but the
commissioner of Railway Safety is enquiring
into the accident. His report is awaited.

MR . SPEAKER : Question Hour is now
over .

WRITTEN ANSWERS TO QUESTIONS

Allotment of Funds for Ernakulam-Alleppey-
Kayamkulam Railway Line

*45. SHRI A. NEELALOHITHA-
DASAN NADAR :

PROF. P. J. KURIEN : Will the

Minister of RAILWAYS be pleased to state :

(a) Whether the Government of Kerala
has requested the Government for the allot-
ment of more funds for Ernakulam-Alleppey
and Alleppey-Kayamkulam Railway lines of
Kerala ; and

(b) if so, details of the request and
action taken by the Government thereon ?

THE MINISTER OF RAILWAYS (SHRI
A.B.A. GHANI KHAN CHAUDHURI : (a)
and (b) Yes, Sir. The Chief Minister of
Kerala requested that Rs. 6 crores and Rs.
4 crores may be allotted for Ernakulam-
Alleppey, Alleppey-Kayamkulam railway lines
respectively. He was replied that it had not
been possible to provide more funds for these
two railway line projects in view of the overall
low availablity of funds.

Unhygienic Working conditions of Sucheta
Kripalani Hospital, New Delhi

*46, SHRI RAJNATH SONKAR
SHASTRI : Will the Minister of HEALTH
AND FAMILY WELFARE be pleased to
state :
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(a) whether Government are aware of
the most unhygienic working conditions of
Sucheta Kripalani Hospital in New Delhi
with the result that the incidents of deaths
of newly born babies due to tetanus are
quite frequent ;

(b) if so, whether Government have
assessed the working conditions of the
hospital and if so, when and with what
results ; and

(c) what measures have been taken by
Government to improve the situation ?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI B. SHANARA-
NAND) : (a) to (¢) It is not a fact that the
working conditions in Sucheta Kripalani
Hospital are unhygienic.

There has not been any death of newly
born babies in the hospital due to tetanus.

Conversion of Samastipur-Darbhanga
Line into B.G.

*47, SHRI BHOGENDRA JHA : Will
the Minister of RAILWAYS be pleased to
re‘er to the reply given to Unstarred Ques-
tion No. 3163 on 11 August, 1983 regarding
survey for Darbhanga-Jayanagar conversion
and state the latest position with regard to
the survey of Darbhanga-Jayanagar and
Jayangar-Udaipur (Cement Plant side), for
conversion of Samastipur—Darbhanga line
to broad gauge and construction of proposed
Sakri—Hasanpur line ?

THE MINISTER OF RAILWAYS
(SHRI A. B. A. GHANI KHAN CHAU-
DHURI) : Survey for Darbhanga-Jayanagar
has been completed. The survey report for
this Project has been received and is under
examination.

Conversion of Samastipur-Darbhanga
from Metre Gauge to Broad Gauge and con-
struction of new Metre Gauge line from
Sakri to Hasanpur are both approved pro-
Jjects. However, it has not been possible to
make much headway due to severe contraint
of resources,





